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1[LATE  DUTY   ALLOWANCE  TO   C.H.S. 

STAFF 
*73. SHRI B. N. MANDAL : Will the 

Minister of HEALTH AND FAMILY 
PLANNING be pleased to state: 

(a) whether overtime allowance for 
working on holidays is being paid to the 
Doctors and their subordinate staff in the 
C.H.S.; and 

(b) if not, the reasons therefor ?] 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI B. S. MUR-
THY) : (a) and (b) Doctors of the Central 
Health Service, who are holding Gazetted 
status, are not eligible for overtime 
allowance. Doctors and the subordinate 
staff working in the Port and Airport 
Health Organisations in India, when they 
are required to perform overtime duty in 
connection with the medical inspection of 
ships or air-crafts for quarantinable 
diseases, are paid overtime allowance. 
The subordinate staff under the Central 
Government Health Scheme is put on duty 
by rotation, except drivers who are paid 
overtime allowance. 

 

 
MR.   CHAIRMAN:   The    Question 

Hour is over. 

WRITTEN ANSWERS TO •   
QUESTIONS 

 

tlPATEL COMMISSION'S WORK 

*64. SHRIMATI SARLA BHA-
DAURIA: Will the Minister of PLAN-
NING AND SOCIAL WELFARE be 
pleased to state the names of the districts 
which are covered by the Patel 
Commission and the details of the work 
carried out in those districts?] 

 
 

L/M61RS 66—2 
f[ ] English translation. 

11 ] Hindi translation. 
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t{THE MINISTER OF PLANNING 
AND SOCIAL WELFARE (SHRI 
ASOKA MEHTA) : The districts covered 
by the Patel Committee are: Ghazi-pur, 
Jaunpur, Deoria and Azamgarh. 

Two statements are laid on the Table of 
the House indicating (i) the approved 

annual plan outlays and actual and anti-
cipated expenditure {or 1964-65 and 
1965-66, respectively, and (ii) achieve-
ments in physical terms in important 
fields of development during this period. 
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INFLATIONARY TENDENCIES IN INDIAN 
ECONOMY 

♦71. SHRI P. K. KUMARAN: Will the 
Minister of FINANCE be pleased to state 
: 

(a) whether the question of appoint 
ing a Commission to evolve a long term 
policy for curbing inflationary tenden 
cies in Indian economy has been con 
sidered  by Government;  and 

(b) if so, what decision has been taken 
in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI B. R. 
BHAGAT) : (a) and (b) Since 
arrangements to deal with the problem 
already exist within Government, ap-
pointment of a separate Commission to 
evolve  a long-term  policy    for curbing 

 

 


